
31.08.2017 J-1 PRNOUNCEMENT OF JUDGEMNET(APPLT. JURISDICTION)

COURT NO.5     
(DIVISION BENCH-V)
HON'BLE DR. JUSTICE S.MURALIDHAR
HON'BLE MS. JUSTICE PRATHIBA M.SINGH

AT 10:30 A.M.
1. W.P.(C) 5267/2013 INDIAN ASSOCIATION OF TOUR J.K. MITTAL

OPERATORS VS. RAJVEER SINGH
UNION OF INDIA & ANR. ANUJ AGGARWAL

GAURAV SINGHAL
AMIT BANSAL
AMIT KULSHRESTHA

2. ITA 40/2005 COMMISISONER OF INCOME TAX, RAGHVENDRA SINGH
DEL VS. NEW DELHI M.S. SYALI
TELEVISION LIMITED MAYANK NEGI

COURT NO. 11 
HON'BLE MS. JUSTICE INDERMEET KAUR

1. W.P.(C) 5823/2017 SIDDHANT GUPTA JINENDRA JAIN 
   CM APPL. 24281/2017 VS. UNIVERSITY OF DELHI BRIJESH YADAV

MOHINDER J.S. RUPAL

2. W.P.(C) 2217/2016 THE SELF FINANCING R.K. SAINI, NAMIT SURI
   CM APPL. 9563/2016 EDUCATIONAL INSTITUTIONS SUDHIR NANDRAJOG
   CM APPL. 14284/2016 ASSOCIATION (REGD.) ANUJ AGGARWAL

VS. GOVERNMENT OF NCT OF DEBOSHREE MUKHERJEE
DELHI AND ANR. SURYA RAJAPPA

COURT NO.36  
HON'BLE MS. JUSTICE PRATIBHA RANI

AT 4.00 P.M
1. CRL.A 1083/2016 MOHD. ASHRAF HARSH PRABHAKAR, ANIRUDH TANWAR

VS. STATE KEWAL SINGH AHUJA, 



31.08.2017 J-2 PRNOUNCEMENT OF JUDGEMNET(APPLT. JURISDICTION)

COURT NO. 4
HON'BLE MR. JUSTICE NAJMI WAZIRI

AT 2.15 P.M.

1. CM(M) 244/2017 NOORDEEN R.K.KOHLI
   CM APPL. 8119/2017 VS. MANJU CHAHAR & ORS. PANKAJ KUMAR DEVAL, S.P. JAIN.

COURT NO. 16
HON'BLE MR. JUSTICE V.KAMESWAR RAO

AT 4.00 P.M
1. W.P.(C) 6203/2013 SUSHIL KUMAR KHANNA VIMAL WADHAWAN 

VS. BSES YAMUNA POWER SANDEEP PRABHAKBAR
LTD. AMIT KUMAR,VIKAS MEHTA

PRATAP BHERA

COURT NO.29  
HON'BLE MR. JUSTICE ASHUTOSH KUMAR

AT 2.15 P.M
1. BAIL APPLN. 1165/2017 YOGESH MITTAL MUKUL ROHTAGI, VIKRAM CHAUDHRI 

VS. ENFORCEMENT SANJAY AGARWAL, ARJUN MALIK
DIRECTORATE ASHISH BATRA, SAMEER ROHATGI

HARSHIT SETHI, SANJAY JAIN
AJAY DIGPAUL, AMIT MAHAJAN
VINOD DIWAKAR, KARTIK RAI
MOHITA, ADRIJA THAKUR
KUNAL DUTT

COURT NO.15  
HON'BLE MS. JUSTICE ANU MALHOTRA

AT 2.15 P.M.

1. W.P.(C)2388/2017 DIRECTORATE IN CHARGE A.K. VERMA
ESI CORPORATION AND ORS GOPI CHAND
VS  M/S DELKAN BUILDTECH(P) LTD

    HIGH COURT OF DELHI                            
    30TH AUGUST,2017                              REGISTRAR (LISTING)



31/08/2017                   PRONOUNCEMENT OF JUDGEMENT (COMPANY SIDE)

COURT NO. 19 
                         HON'BLE MR. JUSTICE YOGESH KHANNA

FOR PRONOUNCEMENT OF JUDGEMENT
36. CO.PET. 45/2017           IN THE MATTER OF  MADAN      OFFICIAL LIQUIDATOR,RISHI 
    CO.APPL. 1361/2017        ASSOCIATES PVT. LTD. (IN VOL. MANCHANDA,ADV. FOR OL. 
                              LIQN.)                                                    
                              Vs. ....                                                  
 

*******************



31.08.2017                           FOR PRONOUNCEMENT OF JUDGMENT  (ORIGINAL JURISDICTION)

COURT NO. 23 (OS-C) 
HON'BLE MR. JUSTICE S.P.GARG

     AT 2.15 P.M.

20. CS(OS) 176/2000           NARENDRA KUMAR RAJGARHIA     C.MUKUND, ASHOK JAIN, AMIT KASERA 
                              Vs. VAO TECHMASH EXPORT      PRIYANKA DASS, P.K.MANOHAR

KULDEEP PABLAY        
                             

*****

COURT NO. 19 (OS-F)
HON'BLE MR. JUSTICE YOGESH KHANNA

12. CS(COMM) 593/2016         OPTIMUS PHARMA PVT LTD       NITIN SEN, MOHINDER VIG 
    I.A. 23628/2014           Vs. RISHABH LOHIA & ANR      DHRUV GROVER 

********
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